
IN THE CENTRAL ALHINISTRATIVE TRIBUNAL HYDERABAD BEACH AT HYDERABAD 

O.A.NO. 1153/93. 
- 	 Date of Ort3er: 15-9-93. 

Between: 

&nt.T.Manjula Rani. ' 
Applicant. 

and 

Chief Postmaster Genera]., 
Abids,Hyderabad.- 
Inspector of Postal Services, 	-, 
Nellore West Sub-Division, Ne].lore. - 

Respor dents. 

For the Applicant: Mr. K.Sudhakar Reddy, Advocate 

For the Respondents: Mr.N.R.Eevraj, Sr.c$SC. 

cOPJ½M: 
THE HON'BLE MR.JIJSTICE v.NEELADRI RW $ hCE CUhIRNAN 

AND 

THE LDN'BLE MR.P.T.TIRUVENGADAM : MEMBkR(AIk4N) 

The Tribunal made the following oro4:_ 

Notice beforefranission. Any appointent that is 

going to be made will be subject to the result in. this Co?. 
Post on 27-10-93 , for counter in the meanwhile. ,4- 

ar 

To 
1, The Chief Postmaster General, Abids,Hyderabad. 

2. The Inspector of Postal Services, Nellore Webt;Sub_DivisionjNellore. 

One copy to Nr.K.Sudhakar Reddy, Advocate, CATJHyd. 	2 
One copy to Mr.N.R.Devraj, Sr.SC.CAT.Hyd. 

One spare copy. 
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IN THE CENTRAL ADMINISTRATIVE TRI BTJNAL 
HYLERABAD BENCH AT HYDERABAD 

THE HON'BLE MR.JUSTICE V.NEEflflpj RAO 
VICE. CHAIRMAN 

THE HON'.BLE MR.4B.GORTHI :MEMBER(A) 

THE HON' BLE MR.T.c}DaJE.IcJrAR REDTh 
MBfl(JUflj 

AND 

THE HON'BLE MR.P.T.TIRuVE1.,TcAJJ4sN(a) 

Dated: 	 -1993 

ORDZWJtJIY3MENT: 

M .A ./R.A S/C. A. NO 

O.A.No. 

T.ANo. 	 • 	(W1P. 

Adnitted and Interim directions 
issued 

A). ipwe d. 

Di4osed of with directjorjs 

Di4ssed. 

Diskissed as withdrawn 

res4Lssed for default. 

Rejete4/Orderec3, 

No order., as to cost 

- 	-- 
C:r al Arnintrtivc Trihum 
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